
Orat Answers DECEMBER 19, 1963 Oral Answers 5568 

Insurance Corporation. The question 
of reviewing the premium rates can 
be considered only after the results of 
this investigation are available. 

Dr. L. M. SiDchvi: May I know 
whether the LIC are in a position to 
concede that the life expectancy has 
increased and as a consequence of that 
and on actuarial consideration the pre-
mium rate should be reduced if it is 
shown that the experience in terms of 
mortality has been favourable? 

Shrl B. R. Bhagat: This is precisely 
on what the actuarial work is going 
on. There are other considerations 
also. They will take a decision taking 
into consideration all these favourable 
and unfavourable considerations. 

Dr. L. M. Singhvi: May I know by 
when this consideration would be 
completed and the House informed 
about the results of this consideration? 

Shri B. R. Bhagat: It will take some 
time. They have not indicated any 
date. 

Shri Sham Lal Saral: Apart from 
the rise in the span of life, m·ay I 
know what other considerations are 
there? 

Shri B. R. Bhapt: There are facto1'8 
like rise in the cost, wages, salaries 
and other things. 

SterillsatlOll of Leper Patients and 
LlIDatlcs 

+ 
-662 {Shrimatl Savitrl Nigam: 

. Shr! Yashpal Siagh: 

Will the Minister of Health be 
pleased to state: 

(a) whether Government propose 
to start intensive programmes of steri-
lisation amongst the leprosy patients, 
lunatics and others suftering from 
incurable diseases; and 

(b) if so, the particulars thereof? 

The Depaty MInIster in the MIa. 
iDstry of Health (Dr. D. S. RajU): (a) 
and (b). No separate sterilisation 

programnle for those suftering from 
leprosy and other incurable diseases 
and lunatics is proposed to be started. 

The Governnlent of India have 
emphasised the need for facilities for 
voluntary sterilisation of persons 
including those suffering from leprosY, 
T.B. and mental diseases etc. The 
State Governments have also been 
requested that facilities to persona 
suffering from these diseases may be 
extended by detailing a mobile family 
planning clinic which could visit the 
institutions meant for those patients. 

Shrimati Savitrl Nigam: May I know 
whether the hon. Minister is aware 
that unless the children of these people 
are segregated cOnlpletely the newly 
born babies are bound io get infec-
tion; if so, what action the Govern-
ment is taking to either segregate 
them or to make 'sterilisation com-
pulsory for the people who are affect-
ed by this disease? 

The Minister of Health (Dr. Sushila 
Nayar): No action of the nature men-
tioned by the hon. Member is con-
templated for the simple reason that 
in India the children do not come 
in contact merely with the mother or 
the father but other members of the 
family like grandmother, aunts, 
uncles and others also come in con-
tact with the children quite intimate-
ly. Therefore, the suggestion given 
by the hon. Member is not .going to 
help. Secondly, it is also a fact that 
leprOsy is not an incurable disease 
any more. If we make it compulsory 
for anyone getting leprosy to be steri-
lised it is likely to induce people to 
hide' the disease rather than take 
treatment. Also, when we do not 
steriliSe people suffering from tuber-
culosis etc. there is no reason why 
there should be compulsory sterilisa-
tion for people suffering from this 
disease. 

Shrimatl Savitri NJ.ram: May I 
know if the hon. Minister has got 
any information as to in how many 
countries this compulsory sterilisa-
tion is prevalent. 
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Dr. Sushila Nayar: Well, there are 
not too many countries where leprosy 
is prevalent at the present time. As 
such. the question of 'gathering this 
information is not of so much im-
portance. I do not have this infor-
mation at this moment. 
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Shri Kapur Singh: The House has 
been told about the facilities which 
the Government provide for voluntary 
sterilisation. May I ask whether the 

Government have acquainted them-
selves with the psychological side 
effects of sterilisation as they have 
emerged from the studies into the 
implementation of the Nuremburg 
laws in Nazi Germany? 

Dr. SashiIa Nayar: I am sorry I 
did not hear the latter part of the 
question. 

Mr. Speaker: The results achieved 
by the study made into the implemen-
tation of the Nuremburg laws in Nazi 
Germany . 

Dr. SushUa Nayar: Quite a number 
of studies have been carried on in 
India among the sterilised persons and 
in 98 per cent. of the cases there are 
no bad effects of any kind. One or 
two per cent of the people have 
made some complaint but it is con-
sidered that they are not directly the 
result of sterilisation operation. 

Shri Kapur Singh: My question has 
not been understood or answered. It 
has been evaded. Have the Govern-
ment acquainted themselves with 
the studies that have been made into 
the implementation of the sterilisation 
laws enacted at Nuremburg during 
the Nazi regime in Germany? 

Dr. Susblla Nayar: I do not know 
what the Nuremburg has got to do 
with the present question. I am af-
raid. I do not know much about it. 
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Purchase of Generating Sets 

+ 
*663 {Shrima!i Sa"jtri ~ a  

. 8hri P. C. Borooah: 

Will the Minister of Irrigation alld 
Power be pleased to state: 

(a) whether, in order to effect 
. economy, Government are making a 
bulk purchase of generating sets for 
five power projects from the Inter-
national General Electric Company; 

(b) if so, the concession secured in 
this way and the total resultant 
economy from this step; and 

(c) the number of sets being pur-
chased and for which projects? .... , 

The Minister of Irrigation and 
Power (Dr. K. L. Rao): (a) Yes, Sir. 

(b) and (C). A statement is laid 
on the Table of the House. 

STATEMENT 

(b) A reduction to the extent of 
about 25 per cent over one unit price 
for these International General Elec-
tric Sets has been obtained by order-
ing 14 sets of 62'5 MW at a time. 
The total cost of 14 sets is about 
Rs. 781'3 lacs F.A.S., New York. The 
total resultant saving is estimated at 
Rs. 180 lakhs. The delivery periods 
also were reduced. 

(c) Fourteen generating sets eaclh 
of 62'5 MW capacity are being pur-
chaSejd for the following projects:-

(I) Paras 

(:z) Talcher 

1 unit Under U.S. Exim 
Credit 

4 units Under' D.L.F. 
Loan No. 190 

(:z) Delhi 3 units Under A.I.D 
Loan NO.50. 

(4) Satpura 5 units Under A.I.D. 
Loan No. 77 

(5) R.megunc"m I unit ender A.I.D 
Loan No. 49 

TOTAL 14 units 

Sbrimati Savitri Nigam: May I 
know how manv East European 
countries have offered to sell these 
sets to India? 

Dr. K. L. Rao: In this particular 
,l.'se ~ ail!. comes from the A.I.D. It is 
an American loan. Therefore. the 
purchase has to be made only from 
the Umted States of America. 

Shrimati Savitri Nigam: May 
know whether auy alTers have ('orne 
from the East Europcun count.ries to 
sell these sets in rupee payment. 

Dr. K. L. Rao: That is what I am 
saying. In this partiCUlar case, the 
purcnase has to be made only from 
the United States of America. There 
1S no question of purchasing from 
other places. In other cases. we are 
also buying from the other countries. 
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